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M/s. John Wyeth (1) Rs. 1,66,87,232 Rs. 15 lakhs
M/s. Pfizer Ltd, Rs. 99,07,731 Rs. 5 lakhs
M/s. Gceofirey Manners Ltd. Rs. 29,85,268 -
M/s. Ethner Ltd. Rs. 10,18,543 Rs. 7,99,134
M/s. France India Pharmaceutical
Groffen P. Ltd, Rs. — Rs. 42,936

Incentives to Industries for installing
pollution control equipment

2046. DR. B.L. SHAILESH : Will the
Minister of INDUSTRY be pleased to
state .

(a) whether Government are consider-
ing a package of proposals for providing
more incentives to industries for installing
pollution control equipment aimed at
increased production and profitability of
industrial enterprises; and

(b) if so, the broad outlines thercof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL
DEVELOPMENT IN THE MINISTRY
OF INDUSTRY (SHRI M. ARUNA-
CHALAM) : (a) No, Sir,

(b) Does not arise.

Import of Equipment and Machinery by
ONGC

2047. SHRI V. SREENIVASA
PRASAD : Will the Misister of PETRO-
LEUM AND NATURAL GAS be pleascd
to state :

(a) the total amount spent by the Oil
and Natural Gas Commission, Dehradun
on imports of equipment and machinery
from various countries during the last three
years, year-wise;

(b) the items valuing more than Rs.
one lac imported and the reasons for
increase in import bills, year-wise, country-
wise; and

(c) the reasons for import of different
types of pipes like copper pipes, copper-
nickel pipes or special alloy pipes and
their fittings when these are available from
the domestic manufacturers ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI RAFIQUE
ALAM) : (a) The information is as follows :

(Rs. in crores)

1984-85 708
1985-86 669
1986-87 639

(b) and (c). The information is being
collected and shall be laid on the Table

of the Sabha,

Achievement of GAIL

2048, SHRI V. SREENIVASA
PRASAD : Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased
to state :

(a) the services rendered and/or
achievements recorded by the Gas Autho-
rity of India Ltd. since its constitution or

business operation;

(b) the expenditure incurred in obtain-
ing foreign technical know-how and import
of equipment etc.;

(c) the expenditure incurred in pur-
chasing different kinds of pipes both from





